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_SHRIPRANAB MUKHERIJEE :
Sir, we have not tried to have any
bargain in of any individual
commodity. But my objective is to
expand the volume of trade between
these two countries and a large num-
ber of items are there in which we
are mutually interested and I have
tried to identify those items so that
we can take from them as also they
can take from us. So far as cotton
is concerned, I find that purchase of
cotton from them would work out
to be cheaper, convenient and ad-
vantageous to us. And in that I did
mot suggest to him that you are to
take certain things from us because
‘you can not expect that with every
«country you will have a balance of
trade. With some countries you may
jhave an adverse balance and with
some you may have surplus. . So,
that way international trade goes on.
‘Here, I have rather expressed my
‘keenness to accommodate Pakistan’s
point of xigviin a better manner,
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MR. SPEAKER : He has clearly
stated.

Rise in prices of Controlled Cloth

*82. SHRI RASHEED MASOOD :
SHRI MANGAL RAM PREMI :
Will the Minister of COMMERCE
be pleased to state -

(a) whether the prices of controle
led cloth have been raised, despite
Government allowing a higher subsi-
dy to the producers;

.(b) if so, the extent to which
higher subsidy is allowed by Govern-
ment to the producers;

(c) the reasons for the upward

revision of the prices #Japata’™
Ctoth; and
(d) its likely impact on the
consumers?

THE MINISTER OF COMMERCE
AND STEEL AND MINES (SHRI
PRANAB MUKHERIJEE) : (a) to
(d) : A statement is laid on the
Table of the House.

Statement

(a) and (b) : Controlled cloth
prices were fixed by Government in
1974 and Government was committed
to pay a subsidy to the producers of
controlled cloth which was equivals
ent to the difference between the
price of controlled cloth and its cost
of production. While the subsidy
paid varied from time to time de-
pending on the cost of production,
the difference between price of con-
trolled cloth and its cost of produ-
ction had exceeded Rs. 3/- per sq.

“mt. on the basis of current cost. As

against this, the subsidy entitlement

' under the revised scheme is Rs. 2/-

per sq. mt, for sarces and dhoties
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and Rs. 1.50 per sq. mt. for long
cloth produced in the mill sector.
It is envisaged that the entire require-
ment of controlled cloth from the
mill sector will be produced by the
NTC. The prices of controlled cloth
have been increased as a result of the
radical change in costs betweén 1974
and July 1981.

(c) and (d) : The price of janata
cloth was re-fixed on the basis of
costs input in 1977. 1n keeping with

the change in costs, an increase of

15% has been allowed in selling
prices from July 1981, This slight
increase is likely to be easily absorb-
ed by the consumers.
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SHRI PRANAB MUKHERJEE :
Sir, apart from 15 percent rise, I
am already providing subsidy. And
so far as the Handloom sector is con-
cerned. I have increased the subsidy
from Rs. 1.25 per metre to Rs, 1,50
per metre: and the total subsidy
would be in the neighbourhcod of
Rs. 100/- crore,

For the ¢ontrolled cloth of 650
million metres, 325 million metres is
to be’produced by the handloom and
325 million metres is to be produced
by the N T. C. Butin spite of this
intreased subsidy, we found unless
we increase the price so far as the
handloom sector is concerned, in the
neighbourhood of 159 it would not
be possible for the handloom wea-
vers to get a remunerative price,

SHRI RASHEED MASOOD :
But, Sir, simultaneously the Hon.
Minister has increased the price of
the cloth which has to be worn by the
poor person for whom this cloth is
produced. I went to know whether he
will be in a position to subsidise
those consumers ?

SHRI PRANAB MUKHERIEE :
Sir. I am not in a position to increase
the quantum of subsidy.
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SHRI PRANAB MUKHERJEE :
Sir, T am not perhaps clear te the
Hon. Member. 1 explained in reply
to his first Supplementary that the
scheme of the controlled efoth is
that fotal production would be 650
million metres. 325 million nietres
i, e.50% will be produced in the
handloom sector and subsidy, which
will be given to the handl om sector,
is Rs. 1.50 per metre against 325
million metres to be produced.
Rest, 325 million metres will be pro-
duced in the N.T.C. Teo some
extent, we have provided subsidies.
About the question of quantum into
our judgement we cannot incredse
the subsidy any more.
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SHRI PRANAB MUKHERIEE :
As 1 have already mentioned,
mainly we have reduced the
production of controlled cloth to
three varieties, viz. dhoties, sarees
and long cloth. NTC will produce
dhoties, sarees and long cloth. The
handloom sector will produce dho-
ties and sarees. If the Hon. Member
is interested in figures, I can give
him the production figures also. In
the handloom sector, the total pro-
duction of sarees would be 215 mil-
lion metres and dhoties would be
110 million metres—which totals up
to 325 million metres. With regard
to subsidies, as I have already men-
tioned, the question is whether we
will allow some increase in the
price.

Hon. Members would appreciate
that the price of controlled cloth
was fixed in 1974 ; and thereafter,
we did not revise the price of con-
troiled cloth. Therefore, it was
thought that even if we are to pro-
vide subsidy it would be for the
Finance Minister to take it from
everybody’s pocket and to disburse
it among certain sections. That
way, it does not help the economy
of the community as a whole. Whe-
ther it is NTC or handloom, after all
it is coming neither from his pocket,
nor from my pocket. It is coming
from everybody’s pocket. Therefore,
we thought : “Let us keep the sub-
sidy in absolute terms to about
Rs. 100 crores. And for the rest,
let it be reflected partly in the incre-
ased price.”
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SHRI PRANAB MUKHERIJEE :
So far as the quantum of subsidy is
concerned, 1 have given the rate. I
have given the total figure. I am
not strong in arithmetic. The Hon.
Member can multiply 325 million
metres by Re. 1-50 ; and he will get
the figure.

So far as corruption and other
matters of NTC are concerned, we
are making a constant exercise. But
one point hasto be kept in mind :
even to-day, Hon. Members would
appreciate that every day I get letters
at least from 2 or 3 MPs to take over
some junk, and to manage them.
Therefore, it would not perhaps be
correct to say, when you ask the
NTC to take over a unit to fulfil
your social obligation to keep some
people in employment, and at the
same time you expect that they
would be commercially and
economically strong enough, Per-
haps these two ends we cannot meet.
But in regatd to corruption and
other matters, if the Hon. member
has any specific point, definitely k
would like to go into it.
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SHRI PRANAB MUKHERIJEE :
So far as distribution is concerned,
unfortunately, I am not in a position
to say anything, as I told you ; it is

roduced and after that, it is distri-

uted through the State agencies and
cooperative sector.
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